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DELHI VIDHAN SABHA

BULLETIN PART-I

(BRIEF RECORD OF PROCEEDINGS OF HOUSE)

8th SEPTEMBER, 1999/BHADRAPAD 17, 1921 (SAKA)

No.18

National Song (Vande Mataram).

Obituary references

Hon'ble “Speaker  on behalf  of the House

made obituary references on the following

a) The Officers and Jawans of the Indian
Army and Air force who laid down their
lives in Kargil Operation while defending
the motherland.

b)Victims of fire tragedy at Lal KXuan

(Hauz Kuazi).

c) Devotees of Ambedkar Nagar, Delhi who
lost their lives in a road accident while
retufning from a pilgrimage of Goga Peer

Temple in- Rajastan.

d) Shri  B.D. Joshi, Ex-Metropolitan

Councillor of 2nd Metropolitan council.

e) Sh. Sulakhan Singh, Ex- Metropolitan
Councillor of 4th Metropolitan Council.

Members also observed two minutes silence
as a mark of respect to the memory of

departed souls.

- PANDEMONIUM IN THE HOUSE

Jagdish Mukhi, Leader, BJP Legislature Party

referring to a news item raised the issue

regarding use of ©objectionable utterances by a

Leader of a Political Party against the Prime

Minister. Pandemonium prevailed in the House

resulting in slogan shouting from both the sides

and amidst disorder the Chair was-constrained to

adjourn the House.
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2.58 PM

3.10 PM

When the House re-assembled and ths
opposition members demanded discussion on the
subject the Chair ruled: that the same could not be
permitted as the matter did not directly pertain
to the Assembly and none of the concerned leaders

were members of the House.

4, SUSPENSION OF MEMBERS

As the Opposition members led by Shri
Sahab Singh Chauhan continued to shout slogans the
Chair asked Shri Chauhan to withdraw from the

House.

the suspended member however, continued to
shout slogans which was responded to by the other
members of his party. As the Chair's appeal to
the Leader of the BJP Party to help maintain order
remained wunresponded Dr. A.K. Walia, Health
Minister stood up to demand that there was no
other way out but to suspend the members. He then
moved a Motion that all the BJP members be
suspended from the House for one day. The Motion
was put- to vote and was carried. The Chair
announced that all the BJP members stood suspended
for one day. .
B Starred Questions : Replies to Starred
Questions 1-20 were laid on the Table of the

House.

b Unstarred Questions

Replies to unstarred questions 1-16 were laid on
the Table of the House.

Ts Statement by Chief Minister

. As the entire question hours was washed out in

disorderly scenes, Smt. sheila Dikshit, Hon'ble
Chief Minister expressed concern at the unruly
behaviour of the Opposition members should refrain
from scoring points by hurling allegations and

accusations at each other.
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3.25 PM

3.55 PM

3.57 PM

8.

9.

10.

8 s

Special Mentions

The following Members raised matters under
Rule 287 :-

a) Shri Arvinder Singh Lovely

b) Shri Mukesh Sharma
(Minister of Health intervened in the
matter)

c) Shri Roop Chand

d) Shri Veer Singh

e) Smt. Kiran Chaudhry

§E£E‘_Egggﬁgpt Gcoswami and Shri Shoaib

e

Igbal were also permitted to speak on
the Kargil issue and the sacrifices made
by the martyrs from Delhi and demanded
better care for their families. Chief
Minister intervened and informed the
House of the welfare measures taken by
the Delhi Govt. for the families of

victims of Kargil Operations.

Presentation of the Report of Business

Advirosy Committee

Shri Mangat Ram Singhal presented the Second
report of the Business Advisory Committee tO

+he House.

Presentation of the Report of the Committee

on Private Members. Bills and Resolutions

Shri Mangat Ram Singhal presented the Third
Report of the Committee on Private Members

Bills and Resolutions.

LEGISLATIVE PROPOSALS

Introduction of Bills

Shri Mohinder singh Saathi, Minister of

Finance introduced "The Delhi Sales Tax on
Works Contract Bill, 1999" after leave was

granted by the House.
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12. Shri Narendra Nath, Minister of Education
introduced "The Indraprastha University
(Second Amendment)} Bill, 1999" after leave

was granted by the House.

Consideration and Passing of Bill

3.58 PM 13. Smt. Shiela Dikshit, Chief Minister moving
for consideration of "The Members of the
Legislative Assembly of the National Captial
Territory of Delhi (Salary, Allowances,
Pensions etc.) Bill, 1999 (Bill No.4/99) and
the motion having been adopted by the House,

was taken up for consideration clausewise.

Clause 2 was put to vote and adopted.

Clause 1, Preamble and Short Title were also

put to vote and adopted.

The Bill was put to vote and adopted

unanimously.

4.02 PM (As the Short Duration Discussion regarding
0ld Age Pension and Widow pension was listed
in the name of Dr. Jagdish Mukhi & others who
were not pfesent in the House due to
suspension, the House was adjourned till 2.00

p.-m. on Thursday, the September 09, 1999).

S. K. SHARMA
DELHI Secretary
Dated : 8th September, 1999
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